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~ Form of Annual Performance Appraisal Report of
Principal Private Secretary/Private Secretary/Court Master/
Personal Assistant & Stenographer [Grade ‘D’]

Ministry/Department/Office Of

Report for the year/period ending:

Part | : Personal Data

(To be filled by the Administrative Section concerned of the Ministry/Department/Office)

1. Name of Officer
2. Date of Birth
3. Designation of the post held

4. Whether the officer belongs to
Schedule Caste/Schedule Tribe

5. Present Grade

6. Date of appointment to the present
grade

7. Name of officers with designations
with whom employed during the
year and the period served with
each

8. Period of absence from duty on
leave, training etc. during the year



Part |l : Self Appraisal
(To be filled by the Officer reported ugon)

1. grief resume of the work done by the during the vyear/period from
oreesseeseeses EOeessnemsesennns [THE rEsume to be furnished should be limited to 100
words)
|

2. Please also indicate items in which there have been significantly higher achievements

and your contribution thereto.

3. Please state, briefly, the shortfalls in your input and reasons therefore, if any.

i Please state: whether the annual return on immovable property for the préceding
calendar year was filed within the prescribed date i.e. 31" January, of the year following
the calendar year. If not, the date of filing the return should be given.

Place
Pate

(Signature of the officer reported upon)



Part-ll : To be filled by Reporting Officer

. Does the Reporting Officer agree with the statement made in Part 11?7 If no, the extent

to
disagreement and reasons thereof.

Numerical grading is to be awarded for each of the attribute by the reporting authority which
should be on a scale of 1-10 where 1 refers to the lowest grade and 10 to the highest.

(Please read carefully the guidelines before filling up the entries.)

5 Assessment of work output (weightage to this section would be 40%)

sr. | Details Reporting Reviewing Initial of

no Authority Authority Reviewing
Authority

i} | Quality of work

if) | Level of professional skill

i) | Trust worthiness in handling
secret and top secret matters
and papers

iv] | Maintenance of engagement
diary and timely submission of
necessary papers for meetings,
interviews, etc.

|- 1
overall Grading on "‘Work Output’
| [i toiv}/4)




&t Assessment of functional competency (weightage to this section would be 40%)

Sr. Details Reporting Reviewing Initial of
no Authority Authority Reviewing
Authority

i} | Attitude to work
ii) | Intelligence, keenness
iii) | Maintenance of discipline
iv) | Sense of responsibility
v) | Communication skills
vi) | Ability to work in team
vii) | Ability to meet deadline
viii) | Regularity and Punctuality
in attendance
Overall Grading on ‘Personal

Attributes [i to viiil/8) i
4. Assessmerit of personal attributes (weightage to this section would be 30%)
Sr. Details Reporting Reviewing Initial of
no Authority Authority Reviewing
Authority

i) | Proficiency and accuracy in
stenographic work

ii) | Inter-personal relations

jii) | Coordination ability

iv) | Effective liaison, Initiative
and tact in dealing with
telephone calls & visitor

 Overall Grading on ‘Functional
Competency’ [i to iv]/4)

L |

Note: The overall grading will be based on addition of the mean value of each group of indictors
in proportion to weightage assigned.




r..

Part —-IV: General

~I. Relations with the public (wherever applicable)
(please comment on the officer's accessibility to the public and responsiveness to their
needs)

24 State of Health

3. Integrity (Please comment on the integrity of the officer)

4, Pen Picture by Reporting Officer (in about 100 words) on the overall qualities of the
officer including area of strengths and leaser strength, extraordinary achievements,
significant failures and attitude towards weaker sections.

5. Overall numerical grading on the basis of weightage given in Section 2, 3 and 4 in Part-l|
of the Report.

Signature of the Reporting Officer

B I ispae s Name in Block Ietters:. .
(5701711 -1+ ¢ OO R
Date: During the period of REPOTL...oooor i



PART-IV: Remarks of the Reviewing Officer

Length of service under the Reviewing Officer :

Do you agree with the assessment made by the Reporting Officer with respect to the
work output and the various attributes in Part-lll. In case you do not agree with any of
the numerical assessments of attributes please record your assessment in the column
provided for you in Part Il and initial your entries.

In case of difference of opinion, please give details and reasons for the same.

Comments, if any, onthe Pen Picture written by the Reporting Officer.

Overall numerical grading on the basis of weightage given in Para 2, 3 and 4 in Part-lll of
the Report.

Signature of the Reviewing Officer

................... Mame in Block Letters

.............................................................................

..........................................

.................... Designation during the period o Report
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The Annual Parformance Appraisal Report is an important document, it provides the basic and <0
Inpuls for assessing the performance of an sifiéer and for his/her further advancement in his/for o
The officer reported upon, the Reporting Officer should, thersfore, undertike the tuty of Glling 00
form with & high sense of responaibility.

feaiE fant ard aitedy o 9F s e oty BR SRR St el ® Tem s E o )
TR A ¥ SR W | ag wE S A dnl el ol & e ow e i 8 el
iy @, g sl Gl T fady wEh & 8w Rreme, af@EE somr wae sl 900
et ik o fvast 3 sy st e afte

Reparting Officers should realize that the abjective is to develop an officer so that he/she realize: | [
frue potential. 1§ is not meant to be a fault finding process bard developm ental one. The By

Oifficer should nat shy away from reperting shortromings in perfermance, attitudes or Gverall i
of the officer reported upon.

& A% ngfie vem @ 0N wat e E o o wffe Y ReE a anefiene St ug s sel o
s Y R ITT i 8 e S oud S |

The items should be filled with due-care and attanticn and after devoling acdeguate Wame: Any alton
fill the report in a casual or superficial manner will be cagily discernible to the higher suthanties
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Every answer shall be given in a narrative form except where numerical gradings is to be swanl

space provided indicates the desired length of the answer, Words and phrases should be chasen o
aned should accuratély reflect:the intenlion of the officer recording the answir, Unambipucusanil o0
lanpuage may beused.

P firwer ar aetraly, g3 WOl Tl fead R S £ o g W ouy Fad A ogr e e
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The Reporting Officer shall; in the besinning of the year, assign targets 1o sach of the offfcars to

i5 required o report upon for completion during the yoae. In the case of &n officer taking up o new i
the course of the reporting year, such trgets/ poals shall be get ut the Howe of sstiamption of |
change, Thetasks/Margels setshould cleuarly be knowat snd winderstood by the-bath theofitees ¢

wafy Breurigd i wd A fonn g6 w30 E 0T g B we Awe gimue T o vk g0
¢ 3w Tt Rot e st 8 BreiEs seeoe o Rt AT agENTSt AT wn’i*,r sftr T
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Although performance appriussal isa year-end exercise; in ;;.rd.::r that it may be atoo] for hum
developimest; the Reporting OHicer shauwld ut regular intervils teviie the pecformance urd 10}
correctivie stops by way of ndvice ete,

b o i O T2 M Tl o T sEurkst e ot o stfiradt & wdfavarza, g0
M et A 5 muwine A aedin WEIH FL |

it should be the endeavour of each appraser to present the rest possible picture of e b))
regard to lug/ her perfunmance, conduct, behaviour and petential,

uE apEiT, SRR B R i afeal w sERedna % o & Sl i e B A B
Assessmient should be confined to the appraisee's performunee during the peded of fopor e

I R Rl & o amr o wk o e m (e mo et aneen ey sEeT e g &)

¥ amEr BT s Tl v spear S | a0 oo & B a T s |
segtay A aMies wema T | s @S S0 & SuOETd sl O S men o
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It is-expected that any grading of 1 & 2 fagainst work output or attribute or overall grade ) wouldl e
adeguately justified in the pen picture by way of special failures and similarly any grade of 9 & 10 would
be justified with respect to special accomplishments, Grades of 1-2 or 810 are expected ta be jae
occurrences and hence the need to justify them. In awarding a numerical grade the raporting (ol
reviewing authorities should rate the officer against a large population of his/her peers that say L
currently working under them.
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For purpose of caloulabing average scores for empanclment/ promotion, the following grades will =
consfcderad

] it 5.
E. O3 & T ] 3
Between B ard 10 Cutsmnding -
6 3z ﬂzfﬁ iy qgE 7
Between 6 and § Very Good N N
4 ¥ dg Mty 5
Between 4 and 6 : __ Good
4 4 v a m
Below 4 = |
[esioht § NOTE

FenEE iR ey A eRian uien W owe s wiEye
The following procedure should be followed in filling up the item reluting to integrity:-

i o sfeml B webier weE @ Ot k& wewa @ |
If ther péficer’s integrity is beyored doubt; it may beso stated.

Gyl ke &, W R w o R e s Reeeae e 4w
1§ there is sny doubt of suspicion, the itemvshould be left blank and action takenas under

(F) e 3w Rl s @ aw ool o @ stadk S ae ) Reeh B ool el Tk 0o
Fer gy sl ol g & ey o gy gRRE e B el sty @ a2 o
Fearm Y SHiT W ar apr Reed @Y @ wen e o § T st 3y g e 1
b1l S ATt g e R e e e e e e e e o I':I'-‘-'-'li'iT e ST W S itEdE faee ao
g T, A T e _

A separate secret note should be recorded and followed up, & copy of the nate shawld alse e wo
together with ve Confidential Report to the next supérior officer who will ensure that the falloy
up action i taken ex peditdoudly. Where it is nat passibie eithor to coctify the integrity ar 16 oo
thie secret note, the Reporting Officer should state-either that-he-has not watchied the affiers's vl

for-sulficient time to form a definite judament or that he has-heard nothing sgainst the olfiren )
thi case may, be.

(@) wfy sl wtad & oRemey @l 0 @ A § el B apaRsen@a e S
FEsI R ATt Ay RE o & o

If; as & [_\e:iu[t of the fellow-up acton the doults or Suspicions are cleared, the officer's i
should be certified and an entry made accordingly in the Confidential Beport,

G i s gl @ omd & g o @i s B e o ST 2ah, e T e o
& Fhr |
If the deubls or suspicions are confirmed, the fact should alse ba recorded sl duty gomm s
lo the offlcer cancerned.

() of seqEdt wiad & oftvmrerss, At or 8 oY 2 oMt @ & 3l ufe ol B wiih R oo
ol 3ty & byt G g RT3t R e Tede (w) e () S el etk @ w00
If aso result of the follow upaction, the doults or suspicions areneither eleared: s conflio

offiter's eanduct should be walched {ora further pariad aned thepenftor aclion fakenay oo
by and (c) abgve,

(Vi TR SR ST e s se T E) fene 2006 190s)
(Nivastry af Flome Affales LM NoSTABEEsH (o) dafed 21-5-1985)
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PROFORMA

CERTIFICATE

Certified that a copy of my APAR for the period 2018-19 have been provided to
me in terms of DoPT s O.M. No, 2101 1/1/2005-Estt.(A) dated. 14.05.2009 and O.M.
Na. 21011/1/2010-Estt( A) dated 13.04.2010. 1 have nothing to represent.

Signature

MName

Designation

Min./Deptt.

Dated:

With stamp




